NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 27.09.2019 (FRIDAY)

COURT 111
10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member

(Technical).
For Hearing (Part Heard)
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. Universal Heat Exchangers Ltd. K.S. Ravichandran, Aditya Verma
(AT) No. 343 of | Vs. S. Manjuladevi
2018 K. Ramakrishnan
For Hearing
2. Comp. App. (AT) | Atithi Narendra Patel & Anr. Nitin Mishra Anusuya Salwan

(Ins) No. 764 of
2018

Vs.
Dipco Pvt. Ltd.

Anant A. Pavgi

3. Comp. App. (AT) | Medeor Hospitals Ltd Pankaj Yadav P.S. Singh
No. 394 of 2018 V/s
Registrar of Companies,NCT, Delhi
& Haryana
4, Restoration Old lane India Cyprus Fund Il Ltd. Nikita Mithun Verghis
Application No0.14 | Vs.
of 2019 in Comp. Rudradev Infopark Pvt Ltd & Ors.
App. (AT) No.75 )
of 2019 With
5. Contempt Case Old lane India Cyprus Fund |1 Ltd. Nikita Mithun Verghis
(AT) No.18 of Vs.
2019 in Comp. Rudradev Infopark Pvt Ltd & Ors.
App. (AT) No.75
of 2019
6. Comp. App. (AT) | Bridge E-Solutions Pvt. Ltd. & Ors. | Pankaj Jain Ashim Sood
No. 01 of 2019 Vs,
Bridge Solutions Group Inc.
7. Comp. App. (AT) Hind Dyes Manufacturing Company Pvt | Abhinav Aggarwal V. Elanchezhiyan

No. 41 of 2019

Ltd & Ors.
Vs.
Kanji Bhanji Shah & Anr.




For Hearing (Part Heard)

11:30 AM

8. Comp. App. (AT) | Vintage Hotels (P) Ltd. & Anr. Mayilsamy. K Deepak Jain
No. 408 of 2018 | Vs.
Ahamed Nizar Moideen Kunhi
Kunhimahin
12:00 Noon
For Hearing (Part Heard)
9. Comp. App. (AT) Kaynet Finance Ltd. & Anr. Mahesh Agarwal S. S. Purohit-R1
No. 417- 418 of Vs. Indrajit Vania-R2
2018 Verona Capital Ltd. & Anr.
Copy to: -
1. Notice Board By Order
2. Reception
3. Record File -sd/-
4,

Website: www.nclat.nic.in

Registrar (In charge)
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